CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH '

NEW DELHI

OA NO. 831/2002

This the 21st day of May, 2002

Hon'ble Sh. Kuldip Singh, Member (JX
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L.M.Joshi
Raj Kumar
M.M.Ansari

Girish Rawat

Kuldeep Singh Rawat

JaiParkash
SatishChand
Prakash Chand
Ashish Pandey
Sumer Singh
Geeta Ram
A.K.Goyal
8.K.Bhomik
Chander Bhan
Ashok Kumar Gill.
Babu Ram

Ashok Kumar Gupta
Pawan Kumar
Hoti 1lal

Gyan parkash
D.K.Sharma
J.S.8rivastava
Deepak Kumar
M.K.Saini

Mohd .Sagir
Suéhil Chaubhan

Yash Pal Singh

Supervisor(Store)
Chargeman-1/0pt.
Labour QC0O-09

Chargeman Opt.-I

-do-

—do—
Supervisor/Security.
—do~
Store keeper
LDC/Staore
Fitter Instruement/A-1.
CM-II/LD
CHM-TII/MT
LCD/LO
Opticaliworker
Exam./QCO
Opitical Worker
—do-
Carpenter
FE/A-IX
Fitter Gen./MCP
Elect./Plater
PA~-1I/Admn.
Fitter General/Opt-I1
Turner
Mechenist

LDC/MSD
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Viman Mukherjee
V.C.pant.

Naresh Tomar
Vikram Singh Tomar
Sunil Kashyap
R.S.Negi

" J.M.Sharma

R.S.Rana
E.K.Awasthi '
S.P.Mahéswari |
A.K.Sadhiyan
D.D.Kushwaha
8.C.6il11
H.C.Bhandari -

P.K.Garg

Ramesh Chand

Udaivegr Singh
Jitendera Singh
S.5.Kohli
Surendra Singh
M.M.Kannojia
Ajabsingh
Arvind Kumar
Shanti Devi

Digember Singh .

B.5.Panwar

Y.S.Tomar
Dharmindra Kumar
Kanhiya Lal
Harbhajan Singh

B.R.Soliyal

'Kuideep Unival

Kamar Aizaz

Optial worker’
—da~

-do—-

Fitter Instrueme&t.
DW/D—II

Sup.(N/T)
Examine/QCM

-do—-

Chargeman—1
Chargeman—~I1
QCM/05 Examiner.
CM-II

Optial Workers-I1
Lab.C.S.

General Fitter
Fitter/General
C/M.-II

C/M.-1

Fitter Instruement
Turner
Electroplacfor
Fitter Instruement
Optical worker
LDC/WO

Store Keeper
Chargeman-I

—do—

QCF-II

MS

MS

Pharam.
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C/M-11
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61. Vinod Singh Negi upc

42. Rakesh Kumar Singh CM-11

43. SajalKumar Ghosh CM-11

64. Vipin Chand ubcC

65. JaiSingh CM-11 )
66. Smt.N.Aggarwal PA-1 B
67. Smt.Saroj Devi. ,Lab.

68. Prem Singh CM-I

49. Ashish Pandey. Store Keeper.
70. Roshan Lal 01

71. Shrudh Kumar Chargeman—I

72, N.K.Pal' Asstt. Foreman
73. Ms.Rashmi Negi Charge-11.

All are working in Opto Electronics Factory,

Raipur, Dehradun.(UA)

(By Advocate: Sh. Yogesh Sharma) ssssmanumsn.Applicants

Versus

1'w  Union of India through The Secretary,
Ministry of Defence sSouth Block, New Delhi.

2. The Chairman,

Ordinance Factory Board, 10-A, Khusid Ram Boss
Road, Kolkatta:

3. The General Manager,
Opto Electronics Factory,
Raipur, Dehradun (Utteranchal)

(By Advocate: sh. V.S.R.Krishna2...------.Respundents.

ORDER (ORAL)

By Sh. Kuldip Singh, Member (J),
Learned counsel for applicant states that he

wants to withdraw the OA. OA is dismissed as withdrawn.

Member (J)



